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CENTRAL ADMINISTRATIVE TRIBUNAL
BOMBAY BENCH

Transfar Agplication No: .

DATE OF DECISION; 22-7-94

Hari Om, Sharma Petitioner

Advocate for the Petitionars

versus
U.().I..& ors.
—— —— U Respondant
Mr X, Ramesh .
-— Advocate for the Respondent(:}
CORAM

The Hon’bie shri Justice M.S.Deshpande, V.C.

) i J
The Hon’ble Shr'l V.Ramakrifihnﬁﬂ, i‘-‘llember(A‘

1. ‘To he referred to the Repcrier or not ? {

2. Whether it needs to be circulated to othar Benches of
the Tribunal ? e
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BEFORE THE CENT#AL ADMINISTRATIVE TRIBUNAL

BU.BAY BENCGH

Q.4,179/94

Hari On Sharma «. Applicant
-versus—

Union of India & Ors. .. Respondents

Coram: Hon'ble Shri Justice M.3.Ueshpande
Vice-Chairman

Hon'ble Shri V., Ramakrishnan,
Member(A)

Appearances:

i, &.G,5,Walia
Counsel for the
Applicent.

2, #r. ,R.Ramesh
Counsel for the
Respondents.

CRAL JUDGMENT :
(Per #.S.Deshpande, V.C.{

Date:22~7-94

The first contention which needs
examination is the allegation of bias which
the applicant has made against the Inquiry
Off icer and the inaction of the Railway Board
despite letter dated 19-6-1974(Ex,'K")
by which the reviewing autherity has to
consider the allegation of bigs in consi-
dering the application dt. 31-1-94, e
direct the Bailway Board to take & decision
on the letter dated 20-4-94 addressed by
the General anager to the Secretary Railway
Board within one month from the dste of
comnunication of this order. The Inquiry
Officer to proceed with the enquiry afier
the decisidné%eﬁdered by the Railway Board

e 4
who will also consider the applization made

[ S—

by the applicunt for supply of documents

and pass appropriate orders on it.
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2. It vwill be open to the applicant to
¥e move the Inguiry Officer for reconsidering‘
the order for holding an ex~parte enquiry
and the Inguiry Officer shall decide that

application in accordance with the rules.

3. Jith this direction the O.A, 1s

disposed of.
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(V. BAAKRISHAN) (i S.DESHPARDE )
Hember(s) VicewChairman
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